03.04.2018

03.04.2018

AT 02:15 PM

1. LPA 285/2017
CM APPL. 14646/2017

2.ITA 1086/2005

3.ITA 501/2008

4.ITA 521/2008

5.ITA 609/2008

6. ITA 605/2008

7. W.P.(C)5320/2008

8.ITA 1432/2010

J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO.3

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

RADHEY SHYAM GUPTA VANDDANA GUPTA
VS. DELHI DEVELOPMENT DHANESH RELAN
AUTHORITY SHLOK CHANDRA,

KAJRI GUPTA

DIRECTOR OF INCOME TAX (EXEMPTION)
VS THE DELHI PUBLIC SCHOOL SOCIETY

DIRECTOR OF INCOME TAX (EXEMPTION)

VS THE DELHI PUBLIC SCHOOL SOCIETY

DIRECTOR OF INCOME TAX (EXEMPTION)
VS THE DELHI PUBLIC SCHOOL SOCIETY

DIRECTOR OF INCOME TAX (EXEMPTION)

VS THE DELHI PUBLIC SCHOOL SOCIETY

DIRECTOR OF INCOME TAX DELHI

VS THE DELHI PUBLIC SCHOOL SOCIETY

DELHI PUBLIC SCHOOL SOCIETY DPS STAFF FLATS
VS UOI & ORS

COMMISSIONER OF INCOME TAX
VS THE DELHI PUBLIC SCHOOL SOCIETY

PRESENT : VIBHOOTI MALHOTRA IN ITA NOS 1086/2005, 501/2008,521/2008,5340/2008,609/2008,&
1432/2010 PUNEET RAI FOR ITA 605/2008,M.S. SYALI, SATYEN SETHI, ARTA TRANA PANDA,

MAYANK NAGI,

AT 2.15 P.M

1. W.P.(C) 4288/2014

2. W.P.(c) 1671/2013

GARGI SETHEE MOHIT JHAMB, ANURAG AHLUWALIA

COURT NO. 12
HON'BLE MR. JUSTICE V.KAMESWAR RAO

KRISHAN GOPAL BAKSHI KUNDAN KUMAR
VS. DELHI DEVELOPMENT DHANESH RELAN
AUTHORITY AKSHITA MANOCHA

KAJRI GUPTA

SATYA PAL BATRA SITAB ALI CHOUDHARY

VS. D.D.A RUBINA ,AZHARUDDIN CHOUDHARY
PETITIONER IN PERSON
MANIKA TRIPATHY PANDEY
ASHOTISH KAUSHIK
RAVEENA TANDON



03.04.2018 J-2 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 28
HON'BLE MR. JUSTICE R.K.GAUBA

AT 2.15 P.M

1. CRL.REV.P. 462/2017 STATE R.S. KUNDU, SUMAN SAHARAN,
VS. MUKESH KUMAR PREMSAGAR PAL,
SINGH & ANR.

2. W.P.(CRL) 942/2017 K G TYAGI HARIHARAN, RIYAZ A. BHATT
CRL.M.A 5237/2017 VS. STATE JACOB, NAYYAR KEDAR,
CRL.M.A 8318/2017 R.S. KUNDU, SUMAN SAHARAN
CRL.M.A 8319/2017 PREMSAGAR PAL,

3. W.P. (CRL) 3012/2017 K G TYAGI HARIHARAN, RIYAZ A. BHATT

VS. STATE JACOB, NAYYAR KEDAR,

R.S. KUNDU, SUMAN SAHARAN
PREMSAGAR PAL,

COURT NO.32
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 10.30 A.M

CRL.M.C No. 4877/2015 M/S LIUGONG INDIA PVT LTD GULSHAN CHAWLA
VS. STATE (GOVT OF NCT OF DELHI) IZHAR AHMAD S.L.GUPTA
& ORS

HIGH COURT OF DELHI
02ND APRIL,2018 REGISTRAR (LISTING)



